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FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
| FOR THE ATTENTION OF THE STAKEHOLDERS OF (SRI RAVICHANDRA TEXTILES PRIVATE LIMITED)
SINo. PARTICULARS DETAILS

E-AUCTION NOTICE UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016

HANDUM INDUSTRIES LIMITED (IN LIQUIDATION)

(CIN: L27109TG1986PLC039625)
Regd Office: Survey No.296/7/7,8 &11, Sheri Bollaram, Jinnaram Mandal,

(1) (2) ©) Sangareddy District, Hyderabad, Telangana — 502 319, India.

AU SMALL FINANCE BANK LIMlTEDMRheduf&dEﬂmmemialBanh]'

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC0O11381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

This is to inform to all the borrowers & public in general that “Fincare Small Finance Bank Ltd.” has amalgamated with “Au Small Finance Bank Ltd."
w.ef 01st April 2024, Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under
the “Securitization and Raeconstruction of Financial Assels and Enforcament of Security Inferest [Act, 2002 (54 of 2002 and in exercisa of powars conferred undsar
secton 13 {12) read with rule 3 of the Secunty Interest (Enforcement) Rules, 2002 issued demand nofice on the date as mentioned below calling upon the
borrowers o repay the amaount mentioned in the said nofice within 60 days from the date of receipt of tha said notice as perthe details given in bedow tabla: -

13(2) Notice
Date & Amount

1 | Name of corporate debtor Sri Ravichandra textiles private limited
2 | Date of incorporation of corporate debtor | 28/04/2010

3 | Authority under which corporate debtor is | ROC, Vijayawada

incorporated /registered

4 | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

5 |Address of the registered office and|Fjat No: 2, Saiprakash apartments, Ground
principal office (if any) of corporate debtor |Floor, First Lane, Vidya Nagar, Guntur-
522007, Andhra Pradesh

6 | Date of closure of Insolvency Resolution | 17-06-2026

Process
7 |Liquidation commencement date of |order pronounced on 17-06-2026 and the same
corporate debtor is uploaded in the NCLT portal on 19-06-2026

8 |Name and registration number of the Srinivas Gudla Rao,

insolvency professional acting as liquidator | [BBI/IPA-001/IP-P-02093/2020-2021/13333

9 |Address and e-mail of the liquidator, as | 6-20-20/3, Flat No. 201, Aqua Towers, East
registered with the Board Point Colony, Back Gate Chaitanya College,
Visakhapatnam, Andhra Pradesh-530017,
gudlasrinivasrao@gmail.com

AL
SMaLL
FINANCE
LT

& BCHETS FTI CTPHMPSTIE] FEHY

Liquidator's Address: Unit #A3, First Floor, Vaishnavi@36, Plot No. 645,
Road No. 36, Jubilee Hills,Hyderabad - 500 033, Telangana.
Contact: +91 93906 83383; E-mail: lig.handum@gmail.com
INVITATION FOR EXPRESSION OF INTEREST UNDER INSOLVENCY
AND BANKRUPTCY CODE, 2016 FOR ASSIGNMENT OF NOT READILY
REALISABLE ASSET (NRRA) OF HANDUM INDUSTRIES LIMITED (IN
LIQUIDATION) PURSUANT TO REGULATION 37A OF IBBI
(LIQUIDATION PROCESS) REGULATIONS, 2016.

Notice is hereby given to the public in general for the invitation of expression of interest in
connection with Assignment/Transfer of Not Readily Realizable Asset (NRRA) of the
company, M/s. Handum Industries Limited (In Liquidation) (“Company”), as per
Regulation 37A of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016, on “AS IS WHERE IS” “AS IS WHAT IS” “WHATEVER THERE IS"
and “WITHOUT RECOURSE BASIS” and as such said proposition for disposition is

without any kind of warranties and indemnities.

1| Last date for submission of EOI Documents | 13th July, 2026

2 | Site Visit & Due Diligence of Asset 22nd June 2026 to 13th July, 2026

3 |Last date of submission of EMD 13th July, 2026

4 Date and Time of E-Auction 16th July 2026 From 02.00 t0 03.00 PM

With unlimited extension of “5 minutes” i.e.
the end time of the e-auction will be extended
by 5 minutes each time if bid is made within

U17120AP2010PTC068160

Date of
Possession
Taken

Name of Borrower/Co-Borrower/

Mortgagor/Guarantor/Loan Afc No.

{Loan AIC No,} 23660001784888, - Lenkalapalli 17=Jun-26
Kumaraswamy, (Borrower) Lenkalapalli Lalitha {Go-

Borrower)

Description of Mortgaged Property

Acc Roofed Howsa With Opan Place Property Bearing Mo, 2-98M Admeasurning To 47626 S5g.¥ds. Or 338 20 Sg.Mis. With Plinth Area OF 394,17 Sg.Fis, Sitested Af Rekampally
“illage And Grampanchayathi, Duggondi Mandal , Warangal Destrict And Within Regisiration District, Warangal And Jurisdiction Of Joint Sub Registrar's Office | Marsampet And
Bounded By : East: Agriculture Land OF Baikani llalah, West: House And Opan Place OFf Pidugu Yenkatesh , Joint Way And House And Open Place OF Yasalla llaiah, North;
House And Opan Place OFf immadi Vijender, South: Opan Place OF Rasapelli Sudhakar

22-Mug-26  Rs, 6,99 977- Rs, Six Lac Ninoty-Nine Thowsand Nine Hundred Seventy-
Saven Only As On 20-Aug-25

-10 Address and e-mail to be used for|Flatno, A-1, BR's Princeton Apartments, CBM
correspondence with the liquidator Compound, VIP Road, Visakhapatnam-
530003, Andhra Pradesh,
gudlasrinivasrao@gmail.com

11| Last date for submission of claims 02-07-2026 the last 5 minutes before closure of auction.
12 | (A) Relevant Forms and Details of Web link: Asset Reserve EMD | Incremental
authorized representatives are https://www.ibbi.gov.in/nome/downloads Baanknet Asset ID: 1225 Price Amount Value

available at Physical Address: As mentioned in col 10 above Rs. Lakhs |Rs. Lakhs | Rs. Lakhs

[Loan AIC No, | 22860000B52437, - Sithale Meeleshwar Rao, 17=Juir-26

[{Borrower) Manju Prakashrao Shinde (Co-Borrower)

2T-Aug-25 Rs. 8760301 Rs. Eight Lac Sevanty-Five Thousand Thirty Only As On
26-Aug-25

“Factory Land of an extent Acre 1-31.82 Guntas &
Buildings situated at Survey No.296/7/8/9 and 11 in
Bollaram Village, Jinnaram Mandal, Sangareddy 1106.00 | 110.60 10.00
District, Telangana, Hyderabad 502 319 including
Plant and Machinery situated therein”.

Notice is hereby given that the National Company Law Tribunal (Amaravati) has ordered the
commencement of liquidation of the [Sri Ravichandra textiles private limited] on [17-06-2026,
uploaded in NCLT portal on 19-06-2026].

The creditors of Sri Ravichandra textiles private limited, are hereby called upon to submit their
claims with proof on or before 02/07/2026 to the liquidator at the address mentioned against entry

Description of Martgaged Property

Tha Exisfing Roofed And Roc Roofed Ground Floor &nd First Floar Bearing Mo, 2-712/E Admeasunng Total Area 34 44 5q Yasds Or Equal To 28,13 59 .Mirs And Rec Boofed Ground
Floge Plinth Asea 230,00 50.Ft And Fost Floor 220,00 S0 F1 Siluaded Al Pillam Village Grampanchayalh Pitsm Mg, R, And Bmo, Zpp Kamareddy Regisiration Sub Qistricl
Bhanseaada Ft-l‘:gi.‘ﬂrﬁ!iun Distnct Kamaraddy A5 Bounded . East: Own Place And House , West: Grampanchayath Road, North: Proposed Road, South: Own Shutters

No. 10. its claim where not submitted during the corporate insolvency resolution process as on
insolvency commencement date, within fourteen days of the liquidation commencement date.
Submission of false or misleading proofs of claim shall attract penalties.

Name and signature of liquidator: Srinivas Gudla Rao

Date and Place:21/06/2026 and Visakhapatnam

1. The title and encumbrance status of the Asset are presently the subject matter of ongoing
litigation before the Hon’ble NCLAT. The Hon'ble NCLT, Hyderabad, vide order dated
03.12.2025, held that the charge created over the Asset continues to subsist and remains
undischarged. Appeals preferred by the Liquidator against the said order of the Hon’ble
NCLT, Hyderabad, are presently pending before the Hon’ble NCLAT, Chennai. Detailed

numbers of the I1As before the Hon’ble NCLT and detailed numbers of the Appeals filed
before the Hon’ble NCLAT are mentioned in the E-auction Process document. Prospective
bidders are advised to conduct their own independent due diligence in this regard.

. The Original Title Deeds to the Asset are not in possession of the Liquidator. The land
admeasuring Acre 1-31.82 Guntas pertaining to the Corporate Debtor was carved out from
the larger extent of Acre 9-17.93 Guntas. However, the original title deeds relating to the
said extent have not been segregated from those pertaining to the larger extent and are not

STATE BANK OF INDIA

Hi ]l RASMECC & SARC, RENIGUNTA RQAD, TIRUPATI-S17501 | B

Undsr Rule 8(1) POSSESSION NOTICE iror immovable Property)

Whareas The undersigned being the Aulhorised officér of the Stale
Bank of Indla, RASMECC & SARC, TIRUPATI under the Securitisation ) A -
and Reconstruction of Financial Assets and Enforcement of Security inthe custody of the Liquidator due to subsisting charges/encumbrances.
Interast Aot 2002 and in exercise of the powers conferred under section| | 3. Thephysical possession of the assetis with the Liquidator.
13(12) read with Rule 3 of the Seournty Interest (Enforcement) Rules| | 4. The prospective bidder must be fully aware of this legal risk before submitting the bid or
2002 issued a Demand Notice Dated 13-04-2026 calling upon the borrowel offer. The Liquidator does not assume any responsibility for any shortfall or defect or
: 8rl Narjala Seshadri S/o.N.Krishnalah encumbrance in the Asset affecting the title. Notwithstanding the steps taken by the
0 No.4/162, Balija Street, Kotha Bazar, Near Rly Kodur Market, Railway liquidator before the Hon’ble NCLT and the Hon’ble NCLAT, the liquidator does not take any
Kodur-516101, Tirupali District responsibility for the title of the assets of the Corporate Debtor mentioned herein.
Address-2: Sri Narjala Seshadri, Sfo.N.Krishnaiah 5. The auction is being conducted on “AS IS WHERE IS” “AS IS WHAT IS” “WHATEVER
Empoyee 10101007 Arrmy Qir No MAP.18IC, Ganglok Military station, SIKKIM-T37102 THERE IS” and “WITHOUT RECOURSE BASIS” basis i.e., without any recourse to the
and to repay the amount mentioneéd in the nolice being Rs.47,44,175.00 Liquidator in case of any adverse orders or otherwise that may arise from the pending
{Rupees Forty Seven Lakh Forty Four Thousand One Hundred litigations. The Assignment/Transfer does not entail transfer of any other title, except the
and Seventy Five Only) as on 13-04-2026 and thereon, within &0 title which the Company had on its assets as on date of transfer.
days from the date of receipl of the said notice 6. The Liquidator does not represent or warrant the completeness, validity, or marketability of
The borrower having falled to repay the amount, nolice |8 hareby the title documents. Bidders are advised to conduct independent due diligence, including
given o the borrower/ guaranior and the public in genaral thal the verification of title, inspection of the asset, examination of encumbrances, review of
undersigned has laken possession of the property described herain litigation, and verification of municipal permissions or endowment claims. Participation in
below in exercise of powers conferred on him under section 13{4) of the auction shall be deemed to constitute confirmation that the bidder has independently
the said Act read with Rule 8 of the Securily Interest{Enforcemeant) verified and satisfied itself regarding all aspects of the asset and has read the e-auction
Rules, 2002 on this 19th day of June of the year 2026. process document, and no claim shall lie against the Liquidator for any error, omission, or
The borrower/guarantor in parlicular and the public in general are hereby misstatementin the information provided.

cautioned not to deal with the property and any dealing with the property| 17 Bigders must note that the aforementioned e-auction process is being conducted in

will be subject to the charge of the State Bank of India, RASMECC & accordance with the Insolvency and Bankruptcy Code, 2016 (“Code’) and the relevant
SARC, TIRUPATI for an amount of Rs.47,44,175.00 and further regulations thereunder. The liquidator reserves the right, without giving reasons, at any

Interest from 13-04-2028, costs, elc thereon time and in any respect, to amend and/or annul this invitation.
{Tha borrowet's attantion Inviled 1o previstons of sub-section (B) section 13 of . . L . . . N
8. Bidders shall submit the requisite documents, including a declaration of eligibility under

the Act, in respact of Lime availlable to redeam the secured assels \ X
4 ! Section 29A of the Insolvency and Bankruptcy Code through the Baanknet auction

F PR ¥ latf
Covered under the Doco 10712020 Dated 22-01-2020 in favour of Sri platiorm.

Marjala Seshadri S/o Krishnaiah 9. Bidders shall deposit the Earnest Money Deposit (EMD) through the Baanknet auction

Kadapa Districl, Pullampet Sub-District, Kodur Mandal, Kodur Grama platform.

Panchayal, Kodur Village Lands, 5 No 675, Ward No 4, Balija Street, | | 10. Bidders shall submit an undertaking that they do not suffer from any ineligibility

Res|dential area tem1,2 RCC bullding _ under section 29A of the Code to the extent applicable and that if found ineligible at

EF.! " I 8 E t"f"! 4 ILL?LH!JEEP.J} '3'-'-:'._]’ L:'j"";*:; r R.C Ed any stage, the earnest money deposited shall be forfeited.

uilding Boundaries: East Jinc sheet s mention ar item an . . Y . . .

Hnu*.s:unf Singarapu Balajl D No 4/10 West:(Rajaveedi) Balija Street 1. Interlested bidders are advised to submit thewexpresspp of |ntere§t andlpart|0|pate after

IHHI“II‘I-:H-EHJSE of Mokkanti Lakshumalah.D Ne.4/51 Seuth:Panchayat Lane reading and agreeing to the relevant terms and cond|t|_ons_ mentioned in the e-auction
process document uploaded on the website of https://ibbi.baanknet.com. For further

Measurement Site: Easi-Wesl 82 feel (18 89 Meters), Morth-South on S90S \
Eastern Side 19 feel(5 79 Maters) North-South on Western Side 24feel clarifications, please contact the undersigned.
12. Participation in the e-auction process shall be deemed to constitute confirmation that the

(7.31 Meters) Extent of 148.11 Square Yards

Ground floor: East-West 62 feat Morth-South 18 1/4 feel bidder has read, understood, and accepted all disclosures contained in the E-Auction
Extent 1131.5 Square feet R C.C building Process Document and agrees to bear all risks associated with the asset without any
First floor. East-West 62 feel. North-South 18 1/4 feel, recourse against the Liquidator.

Extent 1131.5 Square feet R.C.C building

Second floor: East-Wes! 62 feel North-South 18 1/4 fee! _ Sdr-
Extent 1131.5 Square feet R.C.C building CA. Kambhammettu Sri Vamsi
Third floor: East-West4Tfeat, North-South:18 1/4 feet Liquidator

in the matter of Handum Industries Limited
IBBI Reg. No.: IBBI/IPA-001/IP-P00664/2017-2018/11141
AFA Valid up to: 30-06-2027

Extent BST 75 Square feel R.C.C building
Item Mo.2: Site and Zinc sheel shed without Door Mo

: East:Panchayal sandu Rastha, West House of 1st item
Door No.4/50-1 RCC Building, North: House of Singarapu Balaji Door

Date: 22-06-2026
Place: Hyderabad

{Loan AMC No, ) 24660001212192, - Dharavath Ganesh, 12-Fab-26 Rs. 534.496)- Rs. Five Lac Thirty-Four Thousand Four Hundred Ninety-5ix | 17-Jun-26
[Borrower} Daravath Rani {Co-Borrower) Onby As On  11-Feab-26

Description of Mortgaged Property

RiocAnd Acc Sheet Roof House With Open Place Bearing H Mo, 3-4d To fin Extent Of 355.55 S54. ¥ ards Or 20728 Sq.Maters With Roc Roof Pinth Area Of 380,42 Sq.F And Acc Sheset
Riood Plinth Area OF 123.50 5S0.Fts Silvated At Gollapally Viltage And Grampanchayathi Amesnabad Revenua Village . Chennaraopeta Mandal | Warangal Destrict And Within
Registration District , Warangal And Junsdiction OF Joint Sub Registrars Office | Marsampat And Bouwnded By: Measuremsents As Par Map Enclosad To The Document : East: 50000
Wiasl : 50000, Morth: 84,00, Sowlh 8400 Tolal Plinth Area OF 380 42 S5g.FiAnd 125,50 59 Fis East; Open Place OFf Dharavath Mybu (Donor), West: Agricutiure Land Of Sadar,
Narth: House Of Ajmasra Ramulu, South; Housa And Open Place OFf Dharavath Sreanu

{Loan AMC No,| 22660000232734, - Mohammed Asifuddin,
[Borrower) Haseena Begum (Co-Borrower) Rasool Bee (Co-
Borrower)

27-Aug-24 Rs, 21,80,680/- Rupees Twentyone Lakh Eighty Thousand Six Hundred | 17-Jun-28

Eighty Dnly As On 19-Aug-24

Description of Mortgaged Property

Mahabub Magar District H. Mo, 5-3-63 Taolal Ext, 127,00 Along With Open Place n Sy, Mo, 8§53 With Boe Rool Area 34500 38 Sduated & Hanmanpura Street Makabubnagar
Munkzipality Mahabumadgar Distiet Telangana. Ad Megsaning A Plo? Ares 129,00 Sq. Yarda In Rec Plinth Area 345 00 Sq. Fr. That Bullding Afiged Doors, Door Frames Alamaras,
Ventilations Gavachas Flogrs Roofs Ebectricty Service Moo 1710108141 Meter Wirlng Backyard Vastuvalvich Fowr Side Wall Property Tax Etc And That Bullding All Fixtures And
Fittinga Therson. East: 7.0 Feet Lane, West: House No. 6-3-63/B, North: 2.0 " Feet Serl, South: House No. 6-3-638

12-Feb-26  Ra. 11,78.B81- Ra. Eleven Lac Seventy-Eight Thousand Eight Hundred
Ebghty-Ome Only As On 11-Feb-26

{Loan AIC No.) 23650000866509, 2466000064302T7 Banothu 17 -Jun-26

i Maresh, (Borrower) Banothu Mangamma (Co-Borrower)

Description of Mortgaged Property

Rioc Roof House With Open Place Property Bearing H Mo 3431 Admessusing ToAn Exbent OF 375,55 Yds Or 31407 Sg Mis  With Plinth Area OF 603,75 Sq Mis Silualed &t Gollapall
Revenues Villags And Gramapanchayath Chennaraopata Mandal Warangal Ruraf Destrict And 'Within Registration District Warangal And Junsdiction OF Joint Sub Register's Oifica
Marasampet &nd East House And Open Place OFf Banothu Shiva And Banothu Swamy , West: Gramapanchayathi Road , Morth: Howse And Open Place Of Dahravath
Maibu And Devandar, South: House And QOpen Place OF Banothu Swamy

{Loan AMC Ne.) 236600008668949, - Bhukya Ramulu,
[Borrower) Bhukya Laxmi (Co-Borrower)

Description of Mortgaged Property

Rt Roof Howse Bearing No ¥-197 Reo Plinth Area 337-50 5q Fts Acc Plinth Araa 168-00 Sq Fis Including Electric Service Meter And Muncipal Water Pump Connection Land &n
Admeasuring To An Extent OF 139-44 Sq Yards The Schedule Property Situated At Somavaram Revenue:Village Wyra Mandal And Muncipality Under The Limits Of Wyra Sro
Khrammam District And Bounded &5 East: House Of Bhukya Lakshman, West: House Of Banoth Wali, North: Muncipality Road, South: House OFf Bhukya Krishna

[Loan AC Ne.) 236300000E8053, - Bolleddula Samuel,
{Barrewer) Bolleddula Karuna (Co-Borrower)

12-Feb-26 Rs. 456,254/~ Rs. Four Lac Fifty-Six Thousand Twe Hundred Fifty-Feur
Only As On 11-Feb-26

17=Jun-26

24-Sep-24 Fs. 10,32,283- Rupees Ten Lakh Thirtytwo Thousand Two Humdred 17=Jun-26

Eightythres Only As On 13-Sep-24

Description of Mortgaged Property

Proparty Bearing Municipal Doar Mo-1-1-13161  Admeasunng-2013.00 Sq Feat Or 222366 5q.¥ards Or 187.00 Sq. Metars Ans A C Sheet Roof Plinth Area-64 Sg Feet Situated Al The
“Rakasipet Locality” Chrstian Codony;Bodhan Town And Within The Mumicipal Limés Of Bodhan Town And Mandsl DistricbMzamabad-Ts..Mandal Panshad-Zi#la Parishad
Nizamabad, Under The Junsdiclion Of Registration Sub Distmct And Registration District Mizamabad, East: 33'40" Wide Road, West: House OF Harsimiu, North: House Of Pedda
Yesapu And House Of Barnabas, South: House Of Ratnam

[Loan A No.) 23630000081185, - Kendilla Thirupathi,
[Borrower) Kondilla Vanaja (Co-Borrower)

Description of Mortgaged Property

Flat Mo 102 With Door Mo 18-19-314F SHuated In 15t Floor Of Aparment Mamsly Sarala Towers Area Messuring 830.00 5q FiAlong With Undnided Share O 20.00 5g Yards In Total
Area Measuring 800.00 Sg ¥ds With Common Stalr Case Corridor Bora Well Electric Motor Sump Drasnage Water Tank Two Whesler Etc Situated In Sy Mo 130508 With Plot No.S 104,
106, 114 & 115 At Old Gp Prasanath Magar Now Mearged In Siddipat Muncipality Dist Saddipat And The Same YWas Boundsd By East: 1) Open To Sky 2) Plot No 5106 & 113 Of
Murthy Sarcjana, West: 1) TFt Wide Corridor 2) Plot Mo 103 & 116, North: 1) Flat Ho 103 2) 30 Ft Read, Sowth: 1) Flat Mo 101 2} 30 Fi Road

DE-Oet-25 Rs. 14,62.638/- R&Fourteen Lakh Sixty-Two Thousand Six Hundred Thifty- | 17-Jun-26
Eight Only As On 08-Oct-25

[Laan AC No,) 24660001603436, - Markapudi Chinma
Krishna, (Barrower) Markapudi Sunitha (Co-Borrower)
Description of Mortgaged Proparty

Hiouse Baaning Mo, 9-113 Ace Plinth Ares | Including Todets | 414-60 S5q_Fests , Land Admeasuring To An Extent O 162-55 S0.Yards . Siuated A1 Rebbavaram Revenue Village &
Gramapanchayal, Wyra Mandad, Under The Limits Of Whyra Sro, Khammam District And Bounded On | East: Howse OFf Karumanchi Nagaraju, Wesl: Grampanchayat Rioad,

16-Mar-26 Re. 627 958 [z Six Lac Twenly-Seven Thousand MNine Hundred Filty-Eight | 17-Jun-26
Only As On 12-Mar-26

North: Land Of Shalk Bujji, South: House Of Velpula Venkateswariu

| [Loan AMC Ne.) 23660001188937, - Banothu Chinni, 03-0ct-25  Ra. 8.65.601/- Ra. Elght Lakh Shxy-Five Thousand Six Hundred Minety-One
[Borrower) Banoth Navya (Co-Borrower) Only As On 26-5Sep-25

Description of Mortgaged Property

Rt Rioof Howsa With Dpen Place Property Bearing Goh No 4-111 In Wand Mo 04 Admeasuring 335,11 Sq Yards Or 280,19 Sg bts With Plinth Area OF 285.56 S5q Fls Siuatad At
Lingagir Village Thoppnagadda Gramapanchayathi Chennaraopat Mandal Waranga! District And Within Registration District Warangal! And Jurisdiction OF Joint Sub Regisirans Office

1T-Jum-26

Mo 4710 South: Panchayat Lane
Measurements Site: Easi-West 211eet (6 40 Metars), North-South
107eet(3 05 Meters) Extent of 23.33 Sguare yards.

alce :Tirupati, Date ; 19-06-2026 Bd!- Authonsed Officer, Rasmecc & Sarc

@m AU SMALL FINANCE BANK LIMITED @ scheduied commercis 8ani

= BEEE  Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
APPENDIX 1V |SEE RULE 8(1)] POSSESSION NOTICE
This is to inform to all the borrowers & public in general that *Fincare Small Finance Bank Ltd.” has amalgamated with “Au Small Finance Bank Lid.”
w.e.f 01st April 2024. Whereas, The undersigned baing the Authorzed Officarof tha AU Small Finance Bank Limited (A Scheduled Commercial Bank) under
the “Sacuntization and Reconstruction of Financial Assals and Enforcemeant of Security Interest [Act, 2002 (54.of 200.2)] and in exarcise of powers conferrad under
section 12 {12) read with rule 3 of the Security interest (Enforcement) Rules, 2002 issued demand notice on the date as mentioned below calling upon the
borrowers to repay the amount mentioned inthe said notice within 60 days from the date of receiptof the 2aid notice as per the detaliz given in below table; -
Date of

13(2) Notice o
Date & Amount 'Fu;:i:;;nn

Name of Borrower/Co-Borrower/

Mortgagor/Guarantor/Loan A/fc No.

(Leaan AJC Ma.) 23660001785103, - Uppala Subramanayam, 17 =Juin-26

{Borrower]

Description of Mortgaged Property

Immovaitée Progerty Bearing Mo Spsr Nallors Destrict | Mellore Registration | Multhukor Sub-Registrar Office | T.P Gudur Mandal |, Ananthapuram Geam Panchayal | Ananthapuram
Village . Revenuea | Sy Mo 42 In It 24 Ankanams Or 182 5g.Yards O 5ie |, In | Assessment Moo 654 OI'Hpuse | Els Bounded By S Within Thess Boundares An Exent OF 24 Ankanams
Or 192 Sg Yards OF 5ite | In 8324 Sq FLOT Ace Shepbs Howsa Thorein  For This House Fixed Doors | Door Frames | Windows | Cailing Maberals | One Feel Sde , Curmen! Service Mo
3631562000029 Ete., And Incheding All Easemenl Righls Theoein , Age OF The Bulding 3 Yaears | Annual Renl OF The Badding Rs. 15000, East: House OF Uppala Janardhan, West:
Cement Road, Morth: House Of Vempuluru Subramanyam, South; Cement Road

OB-Dec-25 Ra, 7,70,833. Ha. Seven Lakh Sevenly Thousand Elght Hundred Thirty-
Thires Only As On 06-Dec-25

[Lean &G No.) 236600019T0675, - Pakam Sujatha,
{Borrower] Pakam Subba Rao (Co-Borrower)

Description of Morigaged Property

Al That Piece And Parcal OF Immowvable Property Bearing Mo 5. P.5 R Mellore District, Meflore Registration District. Muthkur Sub-Registar Office Muthkor Mandal. Epor Bit-1
Patapalem Gram Panchayal, Rpur Bit-1B Pantapalem Revanue, Kollamilia Viage, 5.Y. Mo, 424-02F An Extent OF 25 Ankanams Cr 200 5o, Yards Of Sile, Assassmant Mo, 528 OF
House, Site Bounded By . Wilhin These Boundaries An Exfent OF 25 Ankanams Or 200 Sq.Yards OF Site. In 1432 Sq.Ft OF B.C.C. Consiriction, Therein, For This House Fiked Dooars,
Door Frames, Windows, Cieling Materials, One Feelt Sike, Curmend Service, H.S G Na, 3511111000445 Meber, Secunty Deposd, Electscal Fitlings, Winng, Laltne, Balthroom, Faur
Sided Caompound Wadls. Hand Purmp, Ete, Includeng Al Easemaent Righls Thesein, East Cement Road, West: House Of Madapaka Dhanaiiah, North: House Of Thinnelpudi
Seenaiah, South; Site Of Madapaka Dhanaiah

15=Jul-253 Rs&. 10,03,.5379- Rupees Ten Lakh Three Thousand Three Hundred
Seventynine Only As On 15-Jul-25

17 =-Jun-26

(Lean AC Nol) 24630000063448, - Kambampati Krishna, 17-Jun-26

{Borrower) Kambampati Lakshmi {Co-Borrower}

Description of Mortgaged Property
immoreable Propedy Bearing Mo L P No. 1358 Survey No. 526-1-1 | Rangacharyuiakandriga Village . Brahmadevam Revenue , Brahrmadesam Gram Panchayat , Muthukur Mandal |

b 3n Pottll Sresramule Neliore Disirict Disidcl An Extent OF 16 Ankanams Or 128 Sq.¥ards Of Site n It An Extent Of 204 5q.Feet OF Boc House By And Including 4l Easemeant Rights
Theraan . Wihin These Boundanes An Extent OF 16 Ankanams Or 128 Sq.Yards Of Site In It An Extent Of 504 Sq.Feat OF Roe House H.Sc Mo, 351 1102000131 With &ll Fitings And
Fixtures Including &ll Easement Rights Therein East: Cement Road, West: House OF Pallala Penchalalah, Morth: Site Of Kambhampati Krishna And Kambhampati Babu,
South: Site Of Kambhampati Krishna

(Loan AC No.) 24660002602081, - Madireddi Gogulamima,
(Borrawer] Madireddi Jayaram [Co-Barrower)

12-Fab-26 Rs. 7.60.004/- Rs. Seven Lac Sty Thovsand Fowr Only As On 11-Fab-26

05=tan-268 Rs. 535491/ Rs. Five Lakh Thirty-Five Thousand Four Hundred Ninety-One | 17-Jun-26
Only As On D03-Jan-26

Description of Morigaged Property

In Krishna Destrict Machilipatnam Sro Machifpatnam Mandal Pothireddypatam Village Hamlet OfF Pothepalli D Mo 2-101 Near Gramapanchayathi In B 5 Mo 205-248 In Of An Extent OF
14517 5q Yards OF Proparty Along With Acc Roofed House Tharain With A8 Easamant Rights Being Boundsad By Planth Area 3820 5q Fi East: House Of Tirupati Savithramma 36
Ft, West: House Of Ragolu Venkata Marasamma 34 Fi, Nerth: Joint Path Way 37.4 Ft, South: Site Of Tinupati Siromani 37.4 Ft

16-Mar-26 Ha, T7.35210- Rz Seven Lac Thirty-Five Thousand Two Hundred Ten Only
Az On 12-Mar-26

{Loan AJC Ne.) 23630000018946, - Karri Anjamma,
{Borrower] Karel Pada Nukajah [Co-Barrower)

Description of Morigaged Property
Bapatla District Repalle Sub District Repalle Mandal Raju Kalava Geampanchayath Raju Kalava Villags Gangadipalem Door Mo 2048 Assessment Muember 203 Survey D Mo 111-1
Extent 145-2 50 Yards Roc Dhaba East: Doma Gangadhar Property, West: Panchayathi Road, Morth: Panchayathi Road, South: Seslam Sattemma Property

16-Mar-26 Rs. 6,02 491/- Rs. Six Lac Two Thousand Four Hundred Ninety- One Only As | 17-Jun-26
On 12-Mar-26

17 -Juni-26

iLoan AC Mo.) 24660002413668, - Moka Srinlvasaran,
iBarrower] Moka Mageswaramma (Co-Borrowar)

Description of Mortgaged Property

Bapatla District, Repalle Sub-District, Nizampainam Mandal, Kohapalem Grama Panchayal &rea, Kolhapasern Village Coor Mo, 4-55, Cindi Grama D.No. 48601 Assessment Mo 655
With An Exlant (f 286.2 S5q Yards Of Vacanl Sibe Now Therin 380050, Fis Rec Building With Presently Baionging . Property On Land Messuring OF 2662 5q9.Yards East: 2 Yands
Wide Joint Galli, West: I¥ards Wide Joint Galli, Morth: Property Of Moka Ratna Kumari Some, Saikam Sai Lakshmi, South: Proparty OF Moka Narasalah

{Loan AJC No.) 2EEE0001363145, - Kokkiligadda Veerraju, 16-Mar-26 Rs. 1,B821%- Rs. One Lac Eighty-Eight Thousand Two Hundred Ninetesn
(Borrower) Kokkiligadda Lakshmanaswamy (Co-Borrower] Only As On 12-Mar-26
Hokkillgadda Nagadevatha (Co-Borrower)

Description of Morigaged Property

Bapatla District, Repalle Sub-District . Mizampatnam Mandal . ¥othapatem Grama Panchayati Area , Kothapalam Village D.Mo. 2-40, Dindi Grama D:MNo, 4861 |, Azsassmant No. 240
With An Exfant OF 435.2 Sg.Yards Of Vacan] Sita Mow Therain In 302 4 Sg Fis Acc Roof Housa With Prasentiy Balonging Boundsad By . Propary On Land &d Measuring Of Ac. 435 2
Sg.Yards East: Panchayati Road, West: Property Of Odugu Srinivasa Rao, North: Property Of Saikam Rama Kumari , South: Property Of Chippala Sivaiah

{Loan AJC Mo.) 24660000015100, - Chintala Venkata Durga | 12-Feb-26 Rs. 6,40,658- Rs. Six Lac Forty Thousand Six Hundred Fifty-Eight Only As
Prasad, (Borrawer) Chintala Supriya (Co-Borrower) On 11-Feb-26

Description of Mortgaged Property

Bapalla District | Kollurg Sulb-Disinct Vemuoru Mandal | Ghaval Panchayathi Area And Chanali Village With D No 364-15, 5Th Block [n D.Mo. 10-15With An Extent OF 354 .19 5q:Yards
Cr 296 14 -5 Mebers OF Vacant Site Now Thergin bn Acc Buildesg Wilth Presently Belonging Bownded By | Wilhin The Above Boundaes An Extant CF 354,12 S Yards Or 28614
| S Mélers Of House Site Thersin Acc Building With D Mo, 36415, 5Th Block In D.No, 10.16 | This Praperty Corresponds To Docurmenl No. 1762023 OF Sro Amarihaluru | East:
Panchayathi Bazar, West: Panchayathi Galli, Morth: Panchayathi Galli, South: House Land Of Vishnumalakala Adeyya Family Membars

17 =Jun-26

e

17=Jun-26

The bomower hevimg failed fo sepay the amount, therefore nobice = hereby given 1o the bomower and the public in general thal the undersigned has taken possesaicn of the propearty
descnbed hargin above mentionsd table in exercse of powers conferred on heriher under section 1302 ol the seed [Act 2002] read with Fule 5 of e sald rule on tha dale menboned in
the above table. “The borrover's attenbion & Invited 10 provisions of sub section (B) of section 13 of the Act read with rule 8 {8), in respect of Bme available, ia, 30 days from this
intimation, o redeam the sacured assais.”

The borrowear in particutar and the public in genaral is hereby cawtionsd not to deal with the property and any dealings with the proparty will be subject to the charge of the ALl Small

|Date : 20006/2026 Place : Amdhra Pradesh Authorised Officer AU Small Fina ank Limited

Narasampet &nd Bounded By East: House OF Swamy Lal, West: House Of Vankudothu Sundar, North: R&E Road (Gudur To Mekkonda), South: Howse Of Nunavath Bichya

halk Gousha (Co-Borrower|) Az On 01-Sep-25

Deseription of Mortgaged Property

House Bearnng Mo, 3-21, Reoc Roofed House Plinth Ares 383-57 Sg.Fls | Land Measuring To #&n Extent O 569-84 SgYards | Sitwated Al Gollapedi Revenus Village And
Gramapanchayal, Wyra Mandal Under The Limits Of Wyra Sro, Khammam District And Bownded On © East: Grampanchayat Road, West: House Of Shaik Madar Sahehb, North:
Own Place OFf Shaik Aadham, South: Own Place Of Shaik Aadham

IiLnan ASC Ma.) 24660001635715, - Shatk Aadham, (Borrewerl 01-Sep-25 Ra. 999 908)- R4, Mine Lac Ninaty-Nine Thousand Mine Hundred Elght Only | 17-Jun-26
5

[Loan AIC No.} 23660000593812, - Gugulothu Krishna,
(Borrower) Guguiothu Kavitha [Co-Borrawar)

Description of Mortgaged Property

Rioc Fioof House With Open Place Bearing Mo, 8-1821 11 In'Ward Na, 8 Out Of Sy, Mo, £38) A To An Extent O 143,00 5. Yarda O 117 16 3q. Mir Slboated &t Nekkerda Village And
Gram Panchayathl Mekkonda Mandal Warangal District And Within Registraton Destrict Warangal And Jurisdicbon OF Joint Sub Regiatrar Office Marsampst And Bounded By, East!
Plot Of Keethl Venkateshwarle, West: Plot Of Challa Laxminarsimhareddy (Vendor), North: Road 12-0 Feet Road, South: Pwd Road Nekkonda To Warangal

29-Mar-25 Rs, 696 958 Rupees Six Lakh Ninetysix Thousand Nine Hundrad Fiftyeight | 17-Jun-26
Only As On 26-Mar-25

{Loan A No,) 23660001 190763, - Mukkera Yugander, 17 =Jun-26

(Bormower) Mukkera Sravani (Co-Borrower)

12-Fab-26 Rs, 4,87,35Y- Rs Four Lac Eighty-Saven Thousand Three Hundred Fifty-
Threa Only As On 11-Feb-28

Description of Mortgaged Property

W Tiles And Ac Sheet Rosd Howse Witk Open Place Property Bearing Gt Mo 1-1189 -0kl Gerne H Mo 45-1-78 New Part Admeasurng To s Extent OF 188 50 Sq Yds Or 157 .60 So MEs
With Mt Roof Plinth Area OF 28400 Sq Fis And Ac Sheat Roof Blinth Area OFf 444 100 Sq Fis-SHoated At Gorekunda Village Gessugonda Mandal Warangal Sy s District Within The
Linmis Of Garnc Waarangal And Within Bagistration District Warangal dnd Jurisdiction Of Joent Sub Regestrar's Office Warangal Bural Bounded By East: 20 Feet Wide Road , West: 20
Feat\Wide Road , Morth: H Mo 45-1-T8 Parl Of Doner Gifted Ta M Marender, Sowth: H Mo 45-1-82 Of Mukkera Laxminarayana

{Loan AL No.) 2463000003 76348, - Malothu Kamalakar,
[Borrower) Malothu Salamma (Co-Borrower)

15-Jul-25 Rs. §,33,480/- Rupees Eight Lakh Thirtythree Thousand Four Hundred Eighty | 17-Jun-26
Only As On 15-Jul-25

Description of Mortgaged Property
H. Ma. 8-26/4 Ad Measuring To On Extant OF 251 5q. Yards Equivalent To 209.83 5q. Meters Reg Plinth Area B06 5q. FL Sduated Al Edunuthula Village & Grampanchanyathi Of
Kodakandla Mandal Jangeon Disinct Within The Limits OF Ristrict Regestar Warangd &nd Sub-Registrar Rodakandla Asd Bounded By The Following Boundaries. East: House Of

Malothu Sudhakar, West House Of Malothu Srinu, Nerth: Dpen Place OF Malothu Venkanng, South: Raad

27-Aug-25 Rs, 10,14,984/- Rs. Ten Lac Fourtean Thousand Nine Hundred Eighty-Faur
Only As On 26-AUg-25

(Loan AMC No,| 236600001 20682, - Sarikonda Madhu, 17=Jurm-26

[Barrawer) Sarikonda Rajeswari [Co-Borrower)

Description of Mortgaged Proparty

House Bearing Mo 9-64 Flinth Area Roe Roof House {Including Tollets ) 412.88 5 Fls Land Admeasurning To An Extent O F2.22 S0 Yards And House Beanng Mo 9-6441 Land
Admeasuing To An Extent OF 7-40 Sq Yards Out OfF 22-22 Bq Yerde The Scheduls Property Situsled At Pandurangapuram Khammam Urban Mendal Under The Limits OF Khammam
Sro Khammam District Boundaries Az Under (Mew H Mo 14-9-84) Ezst: My Own House Part Gifted To Chaitravars hinl And 5 Jyothi By Me And My Own House Mo 8-64/1, West:
House Of Potu Durga Prasad H Mo 9-63, Narth: My Own House Gifted To Sarikonda Ashok By Me Part OF 89-64, South: Muncipal Corporation Road

[Loan AIC No,| 22660000528938, - Chinthala Durga Naresh, 18=Jum-26

[Borrower) Chinthala Mounika ({Co-Borrawer)

Dascription of Mortgaged Property

The Existng Roofed And Roc Mooted Hewse Bearng 3-21/2 Admeasuring Are Plot 1800 Sq Feet Or 200 Sg Yards Sliuated Af Seethalpally Village Gramapanchayath Sesthagpally
Thazil Gandhan Dist Kamareddy Under Jursidiction Of Registration Sub Dest Y ellzreddy Zilla Prashed Kamareddy A= Boended Esst: Road, West: Agri Land Of G Gangaram, North!
Cpan Plot Of M Sal Ram, South: Shed Of O Balalah

16=Jul-25 Rs. 14,31,197/- Rupees Fourteen Lakh Thirdyone Thousand One Hundred
Ninetyane Only A% On 15-Jul-25

[Loan ARG No.) 22630000024036, - Thala Nagaraju Goud, 18-Jun-26

{Borrower) Thala Sreelatha (Co-Borrower)

15-Jul-25 Rs. 1715808 Rupees Seventeen Lakh Fifteen Thousand Nine Hundred
Mine Cnly As On  15-Jul-25

Description of Mortgaged Property

Moh Mo 2-3-5010031, On Piat No 31, { In Survey Mo 282, 256 And 357 OF Amberpat Village), Situated At Jaiswal Garden, &mberpet, Hyderabad, Admeasunng 83,33 5g.%rds
Equivakent To 8267 5q.Mirs, And Bounded By In'Withness Whearneof The SettlorDonar Ececulad This Ceed On The Date And Year First Mentioned Herainabovae East: House On Plot
Mo, 26, West: 18"'Wide Road, North: House On Plot Mo, 30, South: House On Plot Mo. 32

The borrower having falled o repay the amount, therefore notics is hereby alven o ihe borrower and the pubic in general that the undersigned kas taken posssssion of ihe property
described hergs above mentioned Bk mexercise of powers conlerred on himfher undes seclion 1344 ) of the said [Act 2002] read with Rule B of the sa5d ruds on the dake menfionad in
the above fabde. “The borrower's attention i iraled to provisions of sulb section (B8] of section 13 of the Acl read with rule B (G}, in respecl of time available, ie, 30 days from this
mtimation, to redeem the secured aseats.”

Tha bormower in padicular and the public in general is hereby cauboned not to deal with the property and any dealings with the progerty will be subject to the chargs of the AL Small
Finance Bank Limited (A Scheduled Commercial Bank) forthe amount and interest therson mentioned in the above table. sl Authorised Officer

Finance Bank Limited (A Scheduled Commercial Bank) for the amount and interest tharaon mentioned in the aboyve tabls, e EEEE F.ﬂ"ﬁ"l :i aiE xﬂrﬂss.ﬂﬂm

| Date  ; 20/D6/2026 Place : Telangana AU Small Finance Bank Limited

HYDERABAD



